IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDER%BAD

0.A NG.526/96

1% Tha Chief Gensral [llanager,
Talacom, A.P.Circle,
Dogcrsanchar Bhawan,
Namp&lly Station Read,
Hyderabad.

2. The General Manager,(Telecom),
Guntur, Guntur Oistrict.

3. The Telecom District Engideer,
prakasam District,
Ongole.'

4. The Sub Divisional OPficer,
Telecom, Ongole, ..
Prakasam Oistrictd

Betuean; ' . f Date of Order:25.:4
Y. Ma dha va

_ Je.Applicant.

And :

+..Respondents .

Counsel Por the Applicant : Mr.A .\ .Rama Raog
Counsel for the Respondents 3 Mr;v.gajesﬁar Rao
C ORA s

THE MON'BLE SHRI R.RANGARAJAN ¢  MEMBER (A)

contdli..
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‘Oral Order { Per Hon. Mr. R. Rangarajan, Member (Admn

~open market in the unit from which he was last retrep

0A,526/96 _
Judgement

Heard Sri A.Y. Rama Rag, learned counsel for the
cant and Sri Rajeswara Rao, for the resgondents.
2. The applicant in this 0A was initBlly engaged on

Casual ‘Mazdoor under R-4., He worked in that capacity

) )
appli-

1-7-82 as. .

upto

31-12~-1990, It is stated thaf he had worked in Markapur also

framgl;@g@&hto 31-12-91 under the Respondent -~ 1. It
€urther averred that he has worked from 1-2-1892 to 3
and from 20-2-93 to 31-10-93 under Respondents 4, Tﬂ
during the above spells he had completed casual servj
1323 days,from 1-11-93 onwards he was not reengaged.
3. This DA is filed praying for a direction to the
dents to reengage him as casual mazdoor and regularis

sgrvice,

4, In the result the following direction is gilven

is
1-12-92
us

ce of
respon-

2 his

The applicant should be engaged as casual mazdopr in

future if there is work in preference to freshers frp

If in pursuance aof this order He is going to be reenﬁ
none of the casual labours who are already in casual
shall_be retrenched,
5, The 0A is oprdered accordingly at the admission s
itself, NO costs,.

(R. Rangarajan)
member {(Admn.)

Dated : April 25, 96
Dictated in Open Court
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0.A.N0.526/96
| Ccpyvto:

1. The Chief General Manager,
_ Telagom, A.P.Circle,
2. The General Manager,(Telecom),

Guntur, Guntur District.

. [ N
3, The Telecom Oistrict Engineer,
Prakisam District,
Ongols.

4. The Sub Divisional OPficer,
' Telecom, Ongole, o -
Prakasam District. '

5. One copy to Mr.A.Y.Rama Rao, Advocate,
CAT,Hydgrabad. '

6. One copy to Mg;v{ﬂajesuar Raao, Addl.CGSC,
CAT ,Hyderabad. : . :

7. One copy to Library,GAY,Hyderabad:

8. One duplicate copy:
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERRBAD BENCH HYDERA BAD

*

THE HON'BLE SHRI R.RANGARAJAN MEA )

DATED: 25 -U. 9«

- ORDER$IUDGEMENT . .
M.A.NO/R.A/C.A JNO. ' \

IN

E.A.ND.Z$;€£67/%a5

AomIXTE0 AND INTERIM QIRECTIONS ISSUED

ALL OWED.
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